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NATIONAL LEGAL SERVICES AUTHORITY
NOTIFICATION
New Delhi, 23rd June, 2026

F. No. 6(1)/95-NALSA — In exercise of the powers conferred by Section 3A of the Legal Services
Authorities Act, 1987 (39 of 1987) read with Rule 10 of the National Legal Services Authority Rules, 1995
and Rule 3 of the Supreme Court Legal Services Committee Rules, 2000, and Regulation 4 of the Supreme
Court Legal Services Committee Regulations, 1996, the Central Authority hereby nominates the member of
Supreme Court Legal Services Committee mentioned at Serial Number 8 of the Notification published in
the Gazette of India vide No. 76 dated 04.02.2026:-

8. Ms. Archana Pathak Dave - Member
Additional Solicitor General of India, and
Senior Advocate

Supreme Court of India

SANJIV PANDEY, Member Secy.
[ADVT.-111/4/Exty./184/2026-27]
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